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(b) if so, the details thereof and by when this is likely to be done?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND

SPORTS (SHRI AJAY MAKEN): (a) and (b) No, Sir. The National Sports

Federations (NSFs) are autonomous bodies registered under the Societies Act and

the Government normally does not interfere in their day to day affairs. However,

Government has issued guidelines imposing age and tenure limit in respect of

office bearers of National Sports Federations, including the Indian Olympic

Association, which has further been reiterated in the National Sports Development

Code of India, 2011, which was issued on 31.1.2011.

Functioning of Nehru Yuvak Kendra

2935.DR. PRADEEP KUMAR BALMUCHU: Will the Minister of YOUTH

AFFAIRS AND SPORTS be pleased to state:

(a) whether the Nehru Yuvak Kendras (NYKs) established in the State of

Jharkhand are functioning properly;

(b) whether any new NYKs have been established or being established in

Jharkhand State;

(c) the total number of NYKs existing at present;

(d) the yearly allocation being made and utilizing by the States; and

(e) the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND

SPORTS (SHRI AJAY MAKEN): (a) Yes, Sir. Nehru Yuva Kendras (NYKs) have

been established in the State of Jharkhand and their functioning has been found

to be satisfactory.

(b) Yes, Sir. Six new NYKs have recently been established in the State of

Jharkhand namely Kodarma, Pakaur, Jantara, Lathar, Saraikela and Sindega.

(c) At present there are 623 NYKs functioning in different districts and

States throughout the country including 22 NYKs in the State of Jharkhand as per

the details given in the Statement-I (See below).

(d) and (e) The State-wise details of funds released and expenditure incurred

thereof during the years 2009-10, 2010-11 and 2011-12 are given in the Statement-II

(See below).
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